
 

GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO. 4117 

 

TO BE ANSWERED ON JULY 18, 2019 

 

ROPOSALS UNDER SWACHH BHARAT MISSION 

 

No. 4117.   SHRI M. BADRUDDIN AJMAL:   

 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 

to state: 

 

 

(a)  the details of proposals cleared and funds sanctioned/released 

along with the details of works conducted or likely to be 

conducted under Swachh Bharat Mission so far, State/UT-wise; 

 

(b) the details of proposals lying pending along with the time by 

which pending proposals are likely to be cleared, State/UT-wise; 

 

(c) whether the Government has received any complaints regarding 

misappropriation of funds under the Mission; and 

 

(d) if so, the details thereof, State/ UT-wise along with the action 

taken/being taken by the Government thereon? 

 

ANSWER 

 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

 

(SHRI HARDEEP SINGH PURI) 

 

(a):  Funds are released under various components of the Swachh 

Bharat Mission- Urban (SBM-U) to the States/ Union Territories (UTs) 

against the proposals, duly approved by the respective State High 

Power Committee (SHPC), submitted to the Government.  

 

State/ UT- wise details of the funds released are at Annexure-I. 

  

…2/- 
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State/ UT- wise details of the work done are at Annexure-II, 

Annexure-III and Annexure-IV. 

 

(b): No Sir. 

 

(c) and (d): As the funds under SBM-U are released to the States/UTs 

and the execution of the work is done by the States/ UTs,  

complaints received, if any, by the Government, are referred to the 

concerned States/ UTs for taking necessary action at their end. 

 

****** 

  



ANNEXURE-I 

 

ANNEXURE REFERRED TO IN REPLY TO LOK SABHA UNSTAREED QUESTION NO.4117 

FOR ANSWER ON 18.07.2019 REGARDING“PROPOSALS UNDER SWACHH BHARAT 

MISSION” 

(Rs. in crore) 

Sl. No. State/UT IHHL CT/PT SWM IEC CB Total 

1 A&N Islands 0.06 0.94 0.40 0.29 0.00 1.69 

2 Andhra Pradesh 110.47 54.72 308.54 26.50 9.64 509.86 

3 Arunachal Pradesh 7.72 0.28 6.84 9.08 2.51 26.43 

4 Assam 70.20 2.31 76.76 19.26 5.60 174.13 

5 Bihar 150.02 35.21 182.19 8.77 9.75 385.95 

6 Chandigarh 1.59 0.26 13.45 0.85 0.34 16.50 

7 Chhattisgarh 140.76 39.00 126.93 40.93 10.23 357.85 

8 Dadra & Nagar Haveli 0.64 0.05 0.00 0.39 0.03 1.11 

9 Daman & Diu 0.29 0.06 0.00 0.27 0.10 0.71 

10 Delhi 25.08 5.15 116.24 11.20 0.21 157.88 

11 Goa 2.36 0.22 5.93 2.93 0.42 11.86 

12 Gujarat 171.55 13.99 536.22 51.44 12.80 786.00 

13 Haryana 32.96 24.10 57.66 2.69 5.30 122.70 

14 Himachal Pradesh 4.38 1.33 12.16 3.67 1.53 23.07 

15 Jammu & Kashmir 46.39 10.39 39.45 12.77 3.59 112.59 

16 Jharkhand 71.30 4.16 113.74 15.24 4.99 209.44 

17 Karnataka 157.80 41.03 313.51 29.66 17.62 559.62 

18 Kerala 31.67 0.00 51.64 11.45 2.42 97.18 

19 Madhya Pradesh 262.83 65.42 301.75 80.13 11.24 721.36 

20 Maharashtra 317.32 45.46 453.05 28.88 13.28 857.99 

21 Manipur 27.78 0.28 9.61 5.86 1.84 45.36 

22 Meghalaya 2.70 0.04 4.09 1.41 0.11 8.35 

23 Mizoram 7.10 2.63 8.21 11.14 2.81 31.89 

24 Nagaland 17.12 1.45 7.14 9.01 2.00 36.72 

25 Odisha 75.03 28.53 28.29 11.67 2.32 145.84 

26 Puducherry 4.54 1.11 2.12 0.83 2.87 11.48 

27 Punjab 41.00 15.95 120.38 14.78 1.08 193.19 

28 Rajasthan 166.25 41.18 344.26 45.50 14.16 611.35 

29 Sikkim 0.59 0.75 2.52 1.57 0.52 5.95 

30 Tamil Nadu 209.84 71.38 579.04 105.88 9.63 975.77 

31 Telangana 66.91 1.34 111.72 11.61 4.67 196.25 

32 Tripura 7.61 1.97 7.76 7.72 1.93 26.99 

33 Uttar Pradesh 367.89 172.70 427.73 176.09 48.80 1193.20 

34 Uttarakhand 22.95 8.94 9.67 3.43 1.69 46.69 

35 West Bengal 167.14 8.27 199.80 24.02 11.19 410.42 

STATE/UT 2789.86 700.59 4578.79 786.93 217.20 9073.37 

 

  



ANNEXURE-II 

 

ANNEXURE REFERRED TO IN REPLY TO LOK SABHA UNSTAREED QUESTION NO.4117 

FOR ANSWER ON 18.07.2019 REGARDING“PROPOSALS UNDER SWACHH BHARAT 

MISSION” 

Individual Household Latrines (IHHL) 

 

S. No. States Individual Household Toilets, Nos. 

Under construction Completed 

1 Andhra Pradesh 5,990 243,052 

2 Andaman & Nicobar Islands 0 336 

3 Arunachal Pradesh 3,026 8,637 

4 Assam 17,039 58,840 

5 Bihar 99,309 358,062 

6 Chandigarh UT 0 6,117 

7 Chhattisgarh 0 325,050 

8 Daman & Diu 0 672 

9 Dadra & Nagar Haveli 0 1,179 

10 NCT of Delhi 54 725 

11 Goa 1,924 1,408 

12 Gujarat 1,574 560,046 

13 Haryana 1,593 62,860 

14 Himachal Pradesh 84 4,689 

15 Jammu & Kashmir 1,971 42,805 

16 Jharkhand 0 216,091 

17 Karnataka 9,396 316,061 

18 Kerala 5,924 37,207 

19 Madhya Pradesh 113,577 534,929 

20 Maharashtra 3,275 682,860 

21 Manipur 544 22,423 

22 Meghalaya 48 1,080 

23 Mizoram 0 2,972 

24 Nagaland 6,715 9,300 

25 Odisha 2,632 121,337 

26 Puducherry UT 1,333 4,598 

27 Punjab 3,213 100,420 

28 Rajasthan 2,265 362,913 

29 Sikkim 0 1,066 

30 Tamil Nadu 27,497 494,574 

31 Telangana 11,715 148,643 

32 Tripura 1,863 17,601 

33 Uttar Pradesh 72,081 798,111 

34 Uttarakhand 8,049 16,901 

35 West Bengal 138,463 282,542 

 Total 5,41,154     5,846,107  

  



ANNEXURE-III 

 

ANNEXURE REFERRED TO IN REPLY TO LOK SABHA UNSTAREED QUESTION NO.4117 

FOR ANSWER ON 18.07.2019 REGARDING“PROPOSALS UNDER SWACHH BHARAT 

MISSION” 

Community and Public Toilets 

 

S. No. States Total Community and Public toilets 

(No. of seats) 

Under construction Completed 

1 Andhra Pradesh 1,107 15,379 

2 Andaman & Nicobar Islands 0 603 

3 Arunachal Pradesh 0 46 

4 Assam 135 3,203 

5 Bihar 6,791 12,485 

6 Chandigarh UT 0 2,512 

7 Chhattisgarh 0 18,832 

8 Daman & Diu 0 511 

9 Dadra & Nagar Haveli 0 118 

10 NCT of Delhi 5,014 19,478 

11 Goa 0 577 

12 Gujarat 113 24,149 

13 Haryana 179 10,740 

14 Himachal Pradesh 0 1,422 

15 Jammu & Kashmir 1,212 2,384 

16 Jharkhand 1,207 7,551 

17 Karnataka 1,313 34,048 

18 Kerala 637 2,801 

19 Madhya Pradesh 7,667 16,566 

20 Maharashtra 561 124,218 

21 Manipur 24 427 

22 Meghalaya 0 152 

23 Mizoram 156 188 

24 Nagaland 68 305 

25 Odisha 833 8,374 

26 Puducherry UT 70 420 

27 Punjab 410 10,587 

28 Rajasthan 819 22,942 

29 Sikkim 0 116 

30 Tamil Nadu 1,556 87,588 

31 Telangana 639 6,000 

32 Tripura 86 390 

33 Uttar Pradesh 4,796 59,048 

34 Uttarakhand 140 4,547 

35 West Bengal 5,559 299 

 Total           41,092           499,006  

  



ANNEXURE-IV 

 

ANNEXURE REFERRED TO IN REPLY TO LOK SABHA UNSTAREED QUESTION NO.4117 

FOR ANSWER ON 18.07.2019 REGARDING“PROPOSALS UNDER SWACHH BHARAT 

MISSION” 

Municipal Solid Waste Management 

 

S. 

No. 

States Municipal Solid Waste Management 

Ward with 100% 

door to door 

collection, Nos. 

Total 

Wards 

(Nos.) 

Total waste 

generation 

(MT/D) 

Total waste 

processing 

1 Andhra Pradesh 3,409 3,409 6,385 45% 

2 Andaman & Nicobar 

Islands 

24 24 100 65% 

3 Arunachal Pradesh 63 75 181 0% 

4 Assam 581 934 1,134 41% 

5 Bihar 2,970 3,377 2,272 51% 

6 Chandigarh UT 26 26 420 89% 

7 Chhattisgarh 3,217 3,217 1,650 84% 

8 Daman & Diu 28 28 32 75% 

9 Dadra & Nagar Haveli 15 15 49 25% 

10 NCT of Delhi 254 294 10,500 55% 

11 Goa 214 214 260 68% 

12 Gujarat 1,427 1,415 10,721 75% 

13 Haryana 1,368 1,496 4,514 47% 

14 Himachal Pradesh 464 497 377 70% 

15 Jammu & Kashmir 557 1,107 1,415 11% 

16 Jharkhand 956 978 2,053 56% 

17 Karnataka 5,609 6,464 10,000 37% 

18 Kerala 3,022 3,536 624 84% 

19 Madhya Pradesh 6,999 6,999 6,424 80% 

20 Maharashtra 5,990 7,322 22,570 55% 

21 Manipur 170 306 174 50% 

22 Meghalaya 27 114 268 4% 

23 Mizoram 264 328 201 35% 

24 Nagaland 104 234 342 50% 

25 Odisha 1,814 2,024 2,721 20% 

26 Puducherry UT 122 122 381 90% 

27 Punjab 2,964 3,096 4,100 50% 

28 Rajasthan 5,350 5,399 6,500 68% 

29 Sikkim 53 53 89 0% 

30 Tamil Nadu 12,045 12,814 15,437 60% 

31 Telangana 2,020 2,112 8,634 78% 

32 Tripura 84 310 308 40% 

33 Uttar Pradesh 10,831 12,007 15,500 58% 

34 Uttarakhand 1,106 1,174 1,406 42% 

35 West Bengal 2,312 2,938 7,700 9% 

 Total/Average               76,459    84,458        145,441  54% 

 

***** 


